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(b) A ~r imatel  as. 6 lakhs. 
(c) and (d). Out of nine cases, 

proceedings of Court of Inquiry in-
three cases have been flnalised. 
Disciplinary acion has already been 
initiated against three employees. In 
the third case, final orders on the 
proceedings of Court of Inquiry will 
be passed ,bY the concerned authority. 
The remaining six cases are a various 
stages of finalis'Btion. 
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Bepert8 ... Adm'nWntiea of 
.  . Schedale4 AIeae 

9273, SHBI BHEEXHABBAJ: Will 
the, Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government are 
receiving reports from Stable Govern. 
nors regularly in respect of ad-
ministration of Scheduled Areas in 
different State, year-wise; 

(b) if so, whet action has been 
taken thereon for the last three years,. 
State-wise and year-wise; and 

(c) if not, what action the. Central 
Government propOse to take against 
the defaulting States? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) The reports are received regular-
ly. 

(b) The reports are examined and 
appropriate comments are communi-
cated to the State Governments in 
luch cases as found necessary, 

(c) The State Governments are 
advised to submit the reports timely 
and regUlarly, 
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